55

(&)

6

Q)

®

Wrmen Answers

academic year 1970-71 in about
1000 sefected primary and middle
schools throughout the country,
The selected schools have been
supplied with new science kits for
experimental work. The science
teachers of these schools have been
oriented in the teaching of new
science. The States and Union
Territories have agreed to appoint
separate full-time science Super-
visors for the sclected schools.
For proper implementation of the
praject, 79 key institutions consis-
ting of State Institutes of Science
Education, State Institutes of Edu-
cation as weil as Primary and
Secondary Teacher Training Insti-
tutes have so far been supplied
with laboratory equipment. Another
500 such key institutions are being
similarly equipped. As a result
of the feed back obtained from
this pilot project, the text books,
teachers guides and laboratory
kits will be revised and the same
are expecied to be introduced in alt
schools by the States and Union
Territories in stages.

Apart from this programme of
introduction of the new science
curricalum in schools, the NCERT
1s operating a National Science
Talent Search Scheme under which
350 students having aptitude for
science aie selected at the close of
the secondary school stage each
year and awarded scholarships for
the study of science at the under-
graduate, post-graduate and docto-
rate levels,

Science clubs, Science exhibitions
and other forms of extra~curricular
activity are also being cncouraged
to arouse interest in the study of
science and scientific methods in
the younger generations.

The Government of India have a
scheme of assistaace to Voluntary
Fducational Organisations under
which grants are given for cons-
truction of a laboratories, purchase
of furniture, bpoks and laboratory
equipment,

A. National Council ¢f Science
Education has been established to
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coordinate Science education acti-
vities in the school and univer-
sity levels.

A separate scheme of bringing out
cheap editions of standard books
on Science has becen in existence
for more than 10 years.
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Preparation of Deficit Budgets by the
State Governments

*113. SHRI RADHAKRISHNAN
Will the Minister of FINANCY be pleased
10 state :

(a) whether any directives or advice were
given to the State Governments regarding
preparation of deficit Budect i ther States
and also about the overdrafts by the States
from the Reserve Bank of India ; and

(b) if so, the details thareof ?

THE MINISTER OI" FINANCT (SHR]}
YASHWANTRAQO CHAVAN; (a) and (b)
The Government ol India cannot issue any
directives to the States reguidmg the manner
in which therr budgets should be fiamed.
The Government ol India have, howewer,
been urging all States to heep ther budsetary
position under constant review s as to avad
persistent overdrafts which rosult  fiom
continurng imbalance belween eapendituie
comnmitments and aivailable t1esowmces.  The
State Governinents are alo fully awate that
they cannot expect any assistance to cover
their deficits, beyond the special accommoda-
tion (by way of loans) agreed to in respect
of gaps in resources which arc assessed by the
Planning Commission 10 be inescapable in
nature.
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Smuggling at Bombay, Madras and
Calcutta Ports

*115. SHRI SAMINATHAN : Will
the Minister of FINANCE be pleased to
state :

(a) the total value of contraband cargo
captured by the Customs and I xcise Authori-
ties duimg the last three nionths ficm the
ports of Bombay, Madras and Calcutta ;

(b) the¢ names of forcign countries
involved in such activities : and

(c) the details of preventive measures
adopted by Government ?

THE MINISTFR OF STATE IN THE
MINISTRY OF FINANCE (SHRY VIDYA
CHARAN SHUKI A) : (a) The total value
of the goods seized at Bombay, Madras and
Calcutta by Customs and Central Fxcise
Authorities during the period from Decem-
ber, 1970 to Fcbruary, 1971 was Rs, 328
lakhs.

(b) The Government is not aware about
the mvolvement of foreign Countries in such
activities.

{¢) The folloving measures have been
taken to prcvent smuggling of contraband
goods . Svsiematic collection and follow-up
of information, kecping a  watchful eye on
the suspected smugglers, rummaging of
suspected vessels or ancraft and patrolling of
vulnerable sectors along the coast and the
land fronticts  Some senior officers of the
sank of Collectors of Customs, Additionat
Collcctors of  Customs  and  Assistant
Collectors of Customs have been posted in
vulnerable arcas to look after anti-smuggling
work exclusively. Customs Act, 1962 has
been aniended making additional provisions
to take special measwies for the purpose of
checking illcgal import and export of certain
commoditics and facilitating their detention,
The position is also reviecwed frequently in
the light of the information collected, for
suitable action.

Development of Cambay Port

*116. SHRI PRAVINSINH SOLANKI:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether there is any plan to develop
Cambay Port on the Western Coast of India;

and
(b) if 8o, the details thereof ?





